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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 694 /2023

Suo Moto In Re : News Item Appearing in Hindustan
Times dated 26.10.2023 titled "UN Predicts Ground

Water Level in India will reduce to 'low' by 2025",

VERSUS

Central Ground Water Authority and Ors.

....Respondents

REPLY TO THE  ORIGINAL
APPLICATION NO. 694/2023 pg==2
ON BEHALF OF RESPONDENT NO.
17 STATE OF RAJASTHAN
THROUGH THE SECRETARY,
DEPARTMENT OF WATER
RESOURCES;
MAY IT PLEASE THE HON’BLE TRIBUNAL,

The humble answering respondent No.17,
respectfully beg to submit the reply of above said

Original Application, as under:

M.KTGUPTA
%z.-,::arin_:endlng Engincer (HQ)
G.W.D,,, Jaipur
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1. That this Hon'ble Tribunal vide order
dated 24.11.2023 was pleased to initiate
SU0 moto proceedings on the basis of
news articles published in Times of India
dated 26.10.2023, in respect of depleting
Ground Water Level in India.
The above mentioned title was
published as "UN Predicts Ground Water
Level in India will reduce to 'low' by
2025".

2. Answering Respondent humbly submits that
Rajasthan is the largest state of country having an
area of 3,42,239 Sq.Km. (10.4% of the country’s
geographical area). Rajasthan state falls under semi
arid climate region and having rainfall is also low

and uneven. Mahi and Chambal are only perennial

rivers existing in the state.

Answering Respondent humbly submits that the
eastern part of Aravalli hill range covered by
“"‘consolidated formations, receives higher rainfall

whereas western area covered with Aeolian sand

MKTGUP A
wperintending Engineer (HQ)
G.W.D.., Jaipur
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alluvium receives scanty rainfall. The Average

annual rainfall in the State is 460 mm and

temperature varies from O degree in winters to 48

degree in summers, which has resulted in higher
evapo transpiration rates.
It would be relevant to mention here that in

Rajasthan 91% of the Domestic Water requirements

of Rural/Urban Sector are being catered from

Groundwater Sources and only 9% Water

requirement is being met from surface water sources.

The groundwater resources in the state are the
only most reliable and dependable sources for
sustenance of life, water demand and most of the
Industrial water growth, urbanization and changing
living standards. About 77% of the total irrigation

water demand and most of the Industrial Water

requirements are being catered from Ground

resources only.

That the Answering Respondent conducts Ground

Water Resource Assessment annually as per GEC

guidelines, jointly by State Ground Water

> L e W S A B R S e
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Department and Central Ground Water Board. The
assessment involves computation of dynamic ground
water resources or Annual Extractable Ground
Water Resource, Total Current Annual Ground
Water Extraction (utilization) and the Percentage of
utilization with respect to annual extractable
resources (stage of Ground Water extraction). The
assessment units are categorized based on Stage of
Ground Water Extraction Which are then validated
with long-term water level trends.

Table : Comparison of Ground water
Resources 2023 and 2022

Particulars 2023 2022
Annual Extractable 1107363.46 ham 1095955.78
Ground Water Resources ham

Total Annual Ground 1673907.14 ham 1655618.03
Water Extraction ham

Stage of Ground Water 148.77 151.06

Extraction (%)
Category of assessment units

Safe assessment units 38 38
Semi-Critical assessment 22 20
units

Critical assessment units |23 _ 22
Over-Exploited assessment | 216 219
units

Saline assessment unjts——r03_ 03
Total of assessment{lnﬁg—~\&§% O\‘ 302

MK GUPTA
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About 70% area of the state falls under

the overexploited category as shown in Map-1,

Ground Water Extraction and Recharge

Scenario from year 1984 to 2024. To

substantiate the above mentioned figures,

answering respondent annex copy of map of

State of Rajasthan and marked as ANNEXURE-

R-17/1.

MEASURES TAKEN REGARDING GROUND

WATER AUGMENTATION

Answering Respondent humbly submits that in
Rajasthan State various water conservations,
harvesting and recharge related schemes are
ongoing like Atal Bhu Jal Yojana, Rajiv Gandhi

Jal Sanchyan Yojana, Jal Shakti Abhiyan,

PMKSY, MNREGA etc.
Atal Bhujal Yojana (ATAL JAL) is a World Bank

aided Programme (50% World bank+50% Govt.

of India). Implemented from 18tApril 2020 for 5
year upto 2024-25. The total layout of Yojana is

Rs.6000 crore. This scheme is Implemented in

K. GUPTA
ing Enninesr {(BQ)
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7 States viz. Gujarat, Haryana, Karnataka,
Maharashtra, Madhya Pradesh, Rajasthan &

Uttar Pradesh.

6. That the above mentioned projects are
implemented through convergence of ongoing
central & State schemes. Ground Water
Department is the Nodal Department and
Project Implementation Agency (PIA). There are
7 Main Line departments associated with this
Yojana are Water Resources Department,
Public Health Engineering Department,
Watershed development and soil conservation,
Agriculture, Horticulture, Panchayati Raj and
Energy. It covers 1132 GPs of 38 Blocks of 17
districts. Gram Panchayat has been considered
aunit in this project. Water security plan of
all selected 1132 GPs will be prepared in this
project. This is 100% Grant and it is based on
Program for Result (P for R).

MK CUPTA

G0, dainur

Sugperintending Enginsar ¢
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MAIN OBJECTIVE OF THE ABOVE

MENTIONED SCHEMES :

L. To arrest the declining trend of Ground
Water.

1. Participatory Ground Water Management
(through convergence among various on-
going Schemes with the active
involvement of local community of
stakeholder).

n. Behavior change in community.

In addition to the aforesaid, as per Urban
Development and Housing Department of
Government of Rajasthan, it is mandatory to
construct rain water harvesting structure in the
premises of more than 225 sq. meter plot size

in individual household. (Annexure-R-17/2).

That the master plan jointly prepared by State
Ground Water Department and Central Ground
Water Board to recharge ground water
artificially in the year 2020 and submitted to
all the District Collectors for the

implementation through various line

by

MK GUPT

[

Superintendin:
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departments like WRD, WaterShed, Panchyati
Raj, PHED, Agriculture and forest etc. For
. the regulation and management of Ground
Water, constitution of State Ground Water
Authority is under process, presently it is
under control of Central Ground Water
Authority which provide no objection certificate
to industries through their online NOCAP web
portal.
PRAYER

It is, therefore, most respectfully
prayed that this reply of Answering
Respondent No.17 may kindly be taken
on record in Original Application

No0.694/2023.

Humble Answering Respondent No.17

Jaipur
Dated : 0902 |>00l .
Ree et L lend el Through Officer Incharge

\@/

(Mahendra Gupta)
MK, GUPTA

Superintemiingg Enginear (HQ)
G.W.0.,, Jaipur
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 694/2023

SI..IO Moto In Re : News Item Appearing in Hindustan
Times dated 26.10.2023 titled "UN Predicts Ground
Water Level in India will reduce to 'low' by 2025".

VERSUS
Central Ground Water Authority and Ors.

....Respondents

AFFIDAVIT IN SUPPORT OF REPLY
TO THE ORIGINAL APPLICATION
I, Mahendra Kumar Gupta Son of Shri
Prabhudayal Gupta, aged about 355 years,
Superintending Engineer, Ground Water
Department, Government of Rajasthan, Jaipur, do
hereby take oath and state as under :

1. That I am Officer In-charge of the
Respondent No.17 in the present case
and am well conversant with the facts
and circumstances of the case.

2. That the annexed reply has been drafted
by my counsel under my instructions
which I believe to be true and correct and
understood the same accordingly.

3. That the contents of the annexed reply to

the Original Application are true and

correct to the best of my personal
knowledge.

DEPONENT
M.K. GUPTA
Superintending Enginasr {(HQ)
G0, Juipur '
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VERIFICATION

I, the abovenamed deponent do hereby
verify on oath that the contents of para 1 to 3 of
my above affidavit are true and correct to the best
of my personal knowledge. Nothing material has
been concealed therefrom and no part of it is false.

So help me God.

Dated : 09|ox |22y

PYC_’:Q)A*% ' erd e JE I
DEPONENT
ot M.K. GUPTA
T o gt Superintending Enginasr {HQ)
¢ aeh G..0.., Jaisur
ath X
—-:m&wu
X

Certified that the roregoing statement
was declared on solemn afi-mation
before me whicn has veen rec 1. over
to the deponent who bas agmitted

tas correct Notary DELR*

= 9 FEB 2074
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 694 /2023
Suo Moto In Re : News Item Appearing in Hindustan

Times dated 26.10.2023 titled "UN Predicts Ground
Water Level in India will reduce to 'low' by 2025".

VERSUS

Central Ground Water Authority and Ors.

....Respondents

AFFIDAVIT IN SUPPORT OF DOCUMENTS

I, Mahendra Kumar Gupta Son of Shri
Prabhudayal Gupta, aged about 55 years,
Superintending Engineer, Ground Water
Department, Government of Rajasthan, Jaipur, do
hereby take oath and state as under :

1. That I am Officer In-charge of the
Respondent No.17 in the present case
and am well conversant with the facts
and circumstances of the case.

2. That the annexed document Annex.R-
17/1 and R-17/2 are true and exact

photo copies of their originals.

DEPONENT

M.K. GUPTA
Superintending Snginecer (HQ
G0, J:.i;:mr‘ i




229 | i

VERIFICATION

I, the abovenamed deponent do hereby

verify on oath that the contents of para 1 to 2 of
my above affidavit are true and correct to the best
of my personal knowledge. Nothing material has

been concealed therefrom and no part of it is false.
So help me God.

DATED : e3lox|yony Mo
Y%dimmaf rlevd el DEPONENT
MLK. GLIETA

merinteinding naar

T RN oY
GW.D,., Jainur
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Certified that the rore\gomg :\}&‘:\Z‘\Tgr‘\
mn
as declared on sole "
\gefore me which has beenred jﬁ:;:é
to the deponent who has ad

—— Notary BELH'
*

- 9 FEB 2024
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 694/2023

Suo Moto

In Re : News Item Appearing in Hindustan

Times dated 26.10.2023 titled "UN Predicts Ground
Water Level in India will reduce to 'low' by 2025".

VERSUS

Central Ground Water Authority and Ors.

....Respondents
INDEX

S.No. Particulars Annexure Page No. |
1. Reply to the

Original Application

on behalf of

Respondent No.17

alongwith affidavit
2. Photo copy of map |Annex-R-17/1 \
. Photo copy of | Annex-R-17/2

Guidelines

Answering Respondent No.17

MK, GUF A
Superintending Sngiaar i

G.w.0.., Jaipur
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